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3meer/ ORDER

Per Rakesh Mishra, AM:

This miscellaneous application is filed by the assessee for recalling
of the order passed by the Tribunal dated 24.07.2025.
2. As it is noticed that the appeal of the assessee has been dismissed
ex-parte, therefore, in view of Rule 24 of ITAT Rules,1963, order dated
24.07.2025 is recalled and appeal of the assessee is restored to its original
number. The Registry is directed to post the appeal for hearing in regular
course.
3. In the result, miscellaneous application of the assessee is allowed.

Order dictated and pronounced in the open court on 06/02/2026.
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